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Smt. Rakhi Birla, Hon’ble Deputy Speaker in-Chair 
 

1. 11.12 AM Special Mention (Rule-280) : 
The following Members raised matters under Rule-280 with the permission of the 
Chair: 

1. Shri Sanjeev Jha 
2. Shri Jarnail Singh 
3. Shri Rajesh Rishi 
4. Shri Ajay Mahawar 
5. Shri Mukesh Ahlawat 
6. Shri Rituraj Govind 
7. Shri Vijender Gupta 
8. Shri Abdul Rehman 
9. Shri Abhay Verma 

 

10. Shri Rajendra Pal Gautam 
11. Smt. Bandana Kumari 
12. Shri Anil Kumar Bajpai 
13. Shri Rajesh Gupta 
14. Shri Surendra Kumar 
15. Shri Naresh Yadav 
16. Shri Kartar Singh Tanwar 
17. Shri Shiv Charan Goel 
18. Ms. Bhavna Gaur 

 

2. 12.20 PM Motion to extend sitting of the House : 
Shri Kuldeep Kumar, Hon’ble Member moved a Motion, with the permission of 
Chair, for extending the sitting of the House to 18 August, 2023.  
The Motion was put to vote and adopted by voice-vote. 
 

3. 12.20 PM Presentation of Report : 
Shri Rajesh Gupta, Hon’ble Chairperson, Committee on Petitions presented the 
Fourth Interim Report of Committee on Petitions on non-submission of ATRs 
and made a brief statement. 
In the midst of the statement of Shri Rajesh Gupta, Hon’ble Chairperson, Shri 
Ramvir Singh Bidhuri, Hon’ble Leader of Opposition and other Members of 
Opposition Party objected to non-circulation of the Report and disrupted the 
proceeding of the House.   
The Chair informed that Report is made available to all Hon’ble Members after its 
presentation by the Hon’ble Chairperson as per Rules.  
The following Members expressed their views 

1. Shri Akhilesh Pati Tripathi 
2. Shri Vijender Gupta 

Shri Saurabh Bharadwaj, Hon’ble Minister intervened. Hon’ble Members of 
the Opposition protested against the Hon’ble Ministers’ statement. 
Pandemonium ensued.  
 

4. 01.27 PM The Chair adjourned the House upto 2.00 PM. 

5. 02.22 PM House reassembled. 
Hon’ble Deputy Speaker in-Chair. 
 

6. 02.22 PM Presentation of Report continued : 
3. Shri Madan Lal 

Shri Vijender Gupta, Hon’ble Member made certain remarks and to refuse 
to keep quiet inspite of Chairs’ directions. 
 



02.24 PM : Shri Kuldeep Kumar, Hon’ble Member drew attention of the Chair 
towards the indecorous and irresponsible behaviour of Shri Vijender Gupta, 
Hon’ble Member for continuously disrupting the proceedings of the House on one 
pretext or other.   
Shri Sanjeev Jha, Hon’ble Member also expressed his views and sought to move 
a motion for breach of Privilege against Shri Vijender Gupta, Hon’ble Member for 
his improper and unbecoming conduct.  
The Members of Opposition stood up and protested.  
The Chair requested all Hon’ble Members to take their seats and behave in a 
dignified manner.  
Hon’ble Members, subsequently resumed their seats. 
The Chair warned Shri Vijender Gupta, Hon’ble Member to maintain responsible 
and gracious behaviour in the House otherwise she would be constrained to take 
action against him.  
 

7. 02.53 PM Short Duration Discussion (Rule-55) : 
Shri Durgesh Kumar, Hon’ble Member initiated discussion on the issue of 
disturbances in Manipur and the atrocities being faced by the people there. 
The Members of Opposition Party started arguing with the Chair and stated that the 
discussion was against the Rules and demanded that Notices submitted by them be 
taken up for discussion.   
Despite continuous request by the Chair to resume their seats, the Hon’ble Members 
continued to argue with Chair. 
The Ruling Party Members also started counter arguments with Opposition Party 
Members and indulged in sloganeering.   
02.58 PM : The Hon’ble Members of the Opposition Party continued to stall the 
proceedings of the House. 
As per directions of the Chair, the Marshalls escorted Shri Jitender Mahajan, Shri 
Abhay Verma, Shri Anil Kumar Bajpai, Shri Om Prakash Sharma, Shri Mohan 
Singh Bisht and Shri Ajay Mahawar, Hon’ble Members of Opposition Party out of 
the House as they trooped into the well of the House and continued to argue with 
the Chair inspite of her directions to them to withdraw from the House. 
03.09 PM : Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition and Shri 
Vijender Gupta Hon’ble Member walked out in protest. 
Shri Durgesh Kumar, Hon’ble Member continued. 
 

The following Participated in the Discussion : 
 

1. Shri Ajay Dutt 
2. Smt. Bandana Kumari 
3. Smt. Preeti Jitender Tomar 
4. Smt. Raj Kumar Dhillon 
5. Shri Raaj Kumar Anand, Hon’ble Minister of Social Welfare 
6. Shri Gopal Rai, Hon’ble Minister of Development 

Shri Arvind Kejriwal, Hon’ble Chief Minister replied to the discussion. 
 

8. 04.19 PM The Chair adjourned the House upto 11.00 AM on Friday, 18 August 2023. 
 

Delhi  
18 August, 2023   

 Raj Kumar 
Secretary 

 
 
 

  






